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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIP
BENCH, NEW DELHI

OA No. l2t8l20

In the matter of:

Jagroop Singh Surjewala ...Applicant

Versus

State of Haryana and Others ...Responden

Reply by way of Affidavit

Gurmeet

Engineer,

Singh

Public

Execr,rti

Engineering Department Narw

District Jind (Haryana) lbr and

I, the above

behalf of respondent no. 6.

named deponents do hereby solemnly affirm an

as under:-

ULLY SHOWETH: -

RE,LIMINARY SUBMISSIONS:

1. That the deponent is posted as Executive Engineer in th

3 o JAN zozs
Public Health Engineering Department Narwana, I)istrict .Jin

Haryana and is rvell versed with the facts of the case who i

filing the present reply by way of afficlavit for and on behalf

respondent no. 6 in the present OA.

2. That the present Original Application under section \4 of

National Green Tribunal Act. 2010 has been filed with a praye

for directing the answering respondent i-rnd othe

authorities/officials to take remedial steps with respect to

Solid Waste Management and Sewage Nianagc,rnent i

Narwana Town, District Jind, Haryana.

{F*o,i 1
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3 o JAN ?025

3. That in regard to the relief being claimed by the pre

applicant, it is most respectfully submitted that the answeri

respondent/Public Health Engineering Department, Hary

is performing its duties with due diligence and for some reaso

or the other, for a certain period there was some problem

sewer overflow in some areas of Narwana Town, b

appropriate action was being taken and as of now the se

overflow and sewerage treatment is being done properly irr th

town and there is no overflow of sewerage and approp

measures have already been taken in the town and Sew

lines and Sewage Treatment Plants are operational

functional in the town.

4. That it is most respectfully submitted that there is no sew

overflow in the area of Subhash Nagar, around the Electrici

Board Office and around KM Government College. The

lines along the National Highway which was blocked durin

the widening of the road and due to work in progress re

widening of the road, out of total length, approximately 7

sewer line has been cleared and now sewer line is working

functioning properly and further cleaning of remaining

line is already in progress. Meanwhile temporary pumpin

system installed on sewage line at Vishawkarma Chowk

sewage line is working/functioning properly and smoothly.

on today no overf'low of sewerage line is there in the adjoinin

area along the Nationai Highway.lt is most respectfull

submitted that the open drain in the town is under t

jurisdiction of Municipal Council/Committee.Apart from thi

there are total 03 Sewage Treatment Plants (STPs) i.e. 3.

MLD at Jind-Patiala Road, 3.75 MLD at the Dharodi Road a
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2.OO MLD at Dablain Road, all the above 03 no.s STPs

initially constructed on Moving Bed Bio Reactor (MBB

technologz but as of now the above STPs are upgraded as

norms of HSPCB and upgradation of 02 STPs are com

and now they are complying with the norms of HSPC

Further, the upgradation of STP 2.OO MLD has been complet

and STP is under trial and run period. It is also submitted th

construction of 5.OO MLD STP of Sequential Batch R

(SBR) Technologr at Dharodi Road, Narwana Town is al

under progress.

5. That it is submitted that the samples were taken by HSPCB fr r

3.50 MLD and 3.75 MLD STP under sub section (3) of n

453 of the Water (Prevention and Control of Pollution) Act, 19

t

r

(06 of 1974) on different dates and the Board Analyst

found the above samples to be as per norms of HSPCB.

copies of reports dated O9.1O.2O24, 05.11.2024, 2l.ll.2o

issued by the Board Analyst of HSPCB Haryana are al1ne

herewith as Annexures R/6-1 to R/6-3 respectively.

That it is also brought to the kind notice of this Hon'ble

that from the recent photographs taken on 19.12.2024

different locations/parts of Narwana Town, It is clear that as

now, there is no sewerageoverflow and the ap

measures are being taken. Thus there is no violation on t

part of answering respondent department as Annexure

6/a(colly).

That apart from this, another important aspect of the rnat

is, that Treated waste from the SI'Ps is supplied thro

effluent inlet channel to the farmers for agriculture purpo

.e

4

3 o JAN 2025 6.

7.

but during the rainy season, there was some clifficu
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regarding sewerage overflo\rv, in the Narwana Town,

resolution of the same, an cstimate of detailed project re

for improvement of sewerage system and laying of

network in various colonies of Narwana Town has

technically sanctioned by the Engineer-in-Chief, H

Public Health Engineering Department Panchkula vicle m

no. HEWP |FY2O23-24 lT-23788 dated 01.05.2023. A work

been allotted against the above said estimate for iaying

treated effluent line from STP to Kaithal No. 2 drain for a

Length of 27 km. Out of which 5 km. length of pipe line

been laid and the remaininglength of pipe line is to be

along the N.H. 352. In this regard the permission from

NHAI has been obtainecl and the permission from fo

h

lai

t

department has already been received for lst stage.

yment for 1st stage clearance has been made and

iving the final approval, work for laying of balance pipe lin

will be started. Tentative period for completion of aforesai

work is within 1O months. Thus the said work is already u

3 o JAN zo?S progress, and after completion of this project, the problem

sewerage during rainy season is likely to be reso

permanently.

That it is also appropriate to mention here that the answerin

respondent department is performing its duties with du

diligence and as there has never been any rvilltul violation

any norms and during the performance of duties, t

answering respondents have never done anything wro11g

against the norms. During the progress and developm

works being carried out by different departments, sometime

8.

there is blockage in the sewerage line and the same i

d#E)

61



3 o JAN zozs

immediately taken care of and removed by the arrsw

respondent department and the works of proper maintenan

of Sewage Treatment Plants and sewerage line is carried out

accordance with law on the part of answering respon

department.

9. That various provisions of the water (prevention anrl control

Pollution) Act, 1974 and other statutory norms are being du

complied with on the part of answering respondent depar

and as submitted here in above, samples were taken

analysis and as per analysis, those were found prescri

limits.

1o. That in view of the aforesaid, since the answerin

respondent department is performing its duties as per th

norms, in compliance of the water (Prevention and control

Pollution) Act, 1974 as well as the other acts, with du

diligence. Therefore there is no violation on the part

answering respondent department thus the present OA i

liable to be dismissed qua the answering respondents.

REPLY ON MERITS:

1. That the contents of paral of the o.A. in regard to residence

applicant are matter of record. However, there is no violation

the part of answering respondents department and

submitted. The prelirninary submissions, the present OA i

liable to be dismissed qua the answering respondent departmen

and no cause of action h.as arisen in favor of the applican

against the answering respondent department.

2. That the contents of para2 of the O.A. are related to Mu

Council Narwana i.e. responded no. S.However the position
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regard to sewerage treatment and sewerage linehas already

explained in the forgoing paras.

3. That the contents of para3 of the O.A. in regard to overflowi

garbage to a big dumping site, surrounded by the religi

places and remaining contents regarding the garbage collecti

at different points is related to Municipal Council respon

no. 5. However in regard to sewerage treatment plant

sewerage line, the position has already been explained in

forgoing paras.

4. That the contents of para4 of the O.A. are related to

Council respondent no. 5.

5. That the contents of para 5 of the O.A. regarding Solid Was

Management Rules, 2076 which is within the jurisdiction

Municipal Council respondent no. 5.

submitted on the part

That the contents of para 7 of the

Waste Management Rules, 2016 and

Municipal Council can be responded

only.

O.A. are regarding

its alleged violation by

by the respondent no.

8. That the contents of paraS of the O.A. are in regard to viola

of environment norms including Solid Waste Manageme:

Rules, 2016 and the Water (Prevention and Control of Pollutio

Act,l974.It is most respectfully submitted that the reply

regard to the violation of Solid Waste Management Rules, 201

can be submitted by the Municipal Council and the appropria

That the contents of para6 of the O.A.

Council and appropriate reply can be

respondent no. 5 only.

are related to Munici

3.0 JAN zo?E

"VT/

t

)

f#-$

reply in regard to allegecl violation of Water (Prevention an

>E#y
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control of Pollution) Act,lgr4 has already been submitted in

forgoing paras which may kindly be read as a reply to this

9. That the contents of parag of the o.A. in regard to issue

choking of sewerage line of habitable area in the Narwana to

and specifically the area which falls before the bus stancl kn

as Subhash Nagar and before the Electricity Board office in

around KM Govt. college, the detailed reply submitted in

forgoing paras as well as in the preliminary sutrmissions

kindly be read as a part of reply to this para. For a certai

period, due to development work being carried out in the tow

there was some choking of sewage line which has been rem

and as of now there is no blockage/choking or overflow

sewage in the Narwana Town. The photographs taken on da

19.I2.2024 are recent photographs whereby no se\,vage overfl

or choking has been seen and the answering responde

department is performing its duties with due diligence.Detai

reply submitted in the forgoing paras as well as in th

preliminary submissions may kindly be read as a part to thi

para.

10. That the contents of paralO of the O.A. in regard

upgradation, construction of National Highr,vay are matter

record and the sewerage system on one side was dismantled d

to development work carried out by the National Flighw

Authority, however as of now the sewerage line has

restored by the answering respondent department and

submitted in the forgoing paras as well as in the preiirnin

submission, as on today there is no overflow or blockagc ln th

sewage line which has been removed and carried out afte

completion of development rvork as of now. Det.ailed repl
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submitted in the preliminary summations as well as in

forgoing paras may kindly be read as a part to this para.

11. That the contents of paral1 of the O.A. in regard to layi

and maintenance of sewage work with the public H

Engineering Department Narwana (PHED) is matter of

however as of now there is neither any overflow nor

blockage within the Narwana Town. Detailed reply submitted

the preliminary summations as well as in the forgoirrg par

may kindly be read as a part to th.is para.

t2. That the contents of para 12 of the O.A. are form

hor,vever it is most respectfully subrnitted that the ansu,eri

respondent department has taken all the measures fi

treatment of sewage line and its maintenance and removal

blockage and choking. The detailed reply submitted in t

forgoing paras as well as in the preliminary submissions m

kindly be read as a reply to this para. The reply of sub-paras

grounds is being submitted as follows:-

GROUNDS

A. That the contents of para A are matter ofrecord in re

to guidelines and directions issued by this I-lon

Tribunal in the judgment cited as Almitara H Patel vers

Union of India, regarding Solid Mraste Management

2016, however, as submitted in ttre

submissions and foregoing paras, the ansrverin

respondent department is performing its duties with d

diligence.

B. That the contents of para Bare matter of record houzever,

is made clear that the answering respondents i

performing its duty with due diligence. Detailecl repl

3 0 JAN ?025
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preliminary summations may kindly be read as a reply

this para.

C. That the contents of para C of O.A.in regard

of Solid Waste Management Rules, 2016

record.

D. That the contents of para D of the O.A. are wrong hen

denied. There is no violation of the Water (Prevention

Control of Pollution) Act, 1974 on the part of alrs',\,eri

Respondent and as submitted in the forgoing paras as

as in the preliminary submissions, for a certain peri

the sewerage had choked and overflowing due

development work being carried out in the town howe

the same has now been cleared and as of nor,v there is

overflow of sewage and thus STPs and sewage line

being maintained properly and are functional. Detail

reply submitt-ed in the forgoing paras as .well as in

preliminary submission may kindly be read as a reply

this para.

E. That the contents of para E of the O.A. are denied bei

incorrect.There was some difficulty being faced b),

residents of the town due to development works bei

carried out during the construction of national Highway

Narwana City but after the completion of developme

work, se\,\'age treatment plants and sewage line has

checked and it is functioning properly. Detailed

submitted in the forgoing paras as well as in

preliminary sLrmmations mav kindly be read as a reply

this para.

submitted in the forgoing paras as well as in

to

is

sched

matter

3 o JAN 20?5
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LIMITATION

That the contents of para regarding limitation are (

for want of knowledge.

PRAYER

That the prayer clause of the O.A. is wrong hence d

The answering respondent department has

performing its duties with due diligence and in accordan

with law.There is no violation of the water (prevention

Control of Pollution) Act, 7gT4 by the answeri

respondent department. In view of the

submissions, the present O.A. qua the an

respondent may kindly be dismissed.

DEPONENT

1+
(Gurmeet Singh)

PLACE- New Delhi
DATED: 30.0 t.2025

PLACE- New Delhi
DATED: 30.01.2025

Executive Engineer Public
Health Engineering Di'risic
Narwana.

tive Engineer Public
Health Engineering Divi
Narwana.

Verification:- 3 6 JAN zozs
verified that the contents of the o.A. in para no. 1 to 10 of

preliminary submissions and the pa_ra no. 1 to t2 of the reply

merits are true and correct to the best of my knowledge and as

the official record which are berieved to be true and correct. N

facts of it is false and nothing has beerr concealed therefrom.

, ATTESTEP
t\

il"f*'fHhl; fllsr

DtrPONENT

+-rL-
(Gurmeet Singh)

(er$

Gd
ioletrr

lRryat
.t ltio. rrfb

3 o JAN 2o2s
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Hrryana State Pollution Control Borrd Laboratory
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Io

The Member Secretary, HSPCB, Panchkula

',t- 
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Form J
(Sea fiute 36|

Rrport No'13{S fypo ol Simplor Lo8el

r horcby, certrty thrr r Noo.r .ch 80d Ancryrt dury rppornrcd und, rub ,rcr,on
f3r or recrion 5! of ihc wrter lprovcnllon ond conhol or poilutron) Act 1974 106 01 rg,4r,rccorvcd r
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Signcd this 05r dry of Novernber,2024
H.ryana Sbte pollution Control Board Laboratory
C-l 1, 5sctor-06, ptnchkule, Haryana
To

The Member secretary, HSpcB, panchkur. $ulgP L'tr*
CC to RegionalOfficc: Jind. This terr report ,etare only to the parttculor e6p,. ,r0n.,,,,.t011t1fi:!]"
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tril,

- further cenify lhat t have analyled the above mentioned sample

gd*to d*,EcL?qgand decrrrc rhe resurr of anarysrr ro bc as foilowr:

Relult

2512

lnlet ofSIp

Btackish

Brd

7.10

130.0

428.0

255.0

28.5

r970.0

12,42

.!g ?et mllcr N.mQ
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t. Color

4. Odour
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6. tliotogielOxygen Demand (mg/ll

7 . Chcmicel Oxygrn Oemanrt (mg/l)

E. TotrtsusDtnded Solicls mg/l

9. Oil rd Grcrse (mjt)

t0. Cdducrlv.tty at 2S.C (r6/cml

I rt Totrlltiuogen(mMl
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Rcilllt

2613
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No Odour
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6,8

36.0

13.0
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3820.0
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on 25o

!!!il Teri Method
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10 rrlaulFrr,..,

50 lnr^'zopl
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10 l'fi^snol

' 6Jo!tlr.n.!.1

10 Elalr

Thc conditions of the re ars, rirtening ond rontlrner on re(tipt wrg as ro[o ,3:

,.r,.rllff;,1'no.ffili'.Tfilndinordu,srrponii,*nnrm,r,rdrhrsr.n.ru,aorrhe
Signed this oid d.y o, Norromb.r.z0?4

tllryana SEte pollution Control Borrd !6[ry;1esy,
C-11, sedor.O5, penchlulr, Harlrn!
ro 

rhr Membcr scc,errry HspcB, prnchrrrr t$rq:, Sila
cc to lqionrl offics Jlnd. Thir tcrl lcpon relatc onty ro the prrtlcdrr'mple subrnlr;o;tlfllf

" tlnl rl $. 1.rn....

=!
olti-,,ou.,,,JEE/s$Form J
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